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CENTRAL ADMINISTRATIVE THIBUNAL
MUMBA L BENC MUMBAL .
QRIGINAL ADPRPLICATION NO,798/72000,
Dated this Thursday the 12th bay of Junc, 2003.
Coram : Hon'ble shri Jaszbir 8. bhaliwal, Mcmber (J)
Hon’bhle Shri S.K. Malhotra, Mecmber (A).
Shri Manchar Gupta,
working as Hescarch Assistant,
Institute for Hescarch & Producticon,
Jahangir Merwanii Strecct,
Parcl, Mumbai-400012 ..Applicant.
( By Advocatc Shri V.M. Bendre ).
Versus
1. Union of india, thorugh
‘. the Scerctary, /Lircctor General,
Iindian Council of Mcdical Rescarch,
Ansari Nagar, Post BHox No.4911,
New Delhi - 110 029,
2. 'The bircctor,
Inatitute for Rescarch in
Heproduction,
Johangir Merwaniji Strecet,
Parcl, Munbai - 400 012, .+ Respondents.,
{ By Advocatec Shri V.G. Hege ).
ORDER (OHAL)
Shri Jasgbir &. bhaliwal, Member {(J).
'. Applicant Shri Manchar Gupta working as Rescarch
/ T + I3
Assistant in the Institute of Research & Heproduction,
Parcl, Mumbai filed this O0O.A. praving for the
dcclaration that respondeonts have violated the
receruitment rulecs who censidered promotion and prays for
quashing and sctting aside the entire action in violation
of reeruitment ruleg with further dircecticn to review all
the cascgs of npromotion 1in accordance with the law. He
sceoks further dircetion to the respondents to promote him
from the datc he became o¢ligible for promotion in
accerdance with law with 2ll conscquential benefits. He

z



represcntations

dated 18

of which are anncxed as Exhibit 1X and
Rave-

X on the file. 'The spondcntgLfllcd a dctailed reply

oppeosing this  ca

promotion of presc

Officer in  the

cffcct from 29.4,200

in the letter.
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4, This 0O.A.
respondents to

represcentations

mentioned above with

which the applicant has filed 2

lecarncd counscl for the respondents has
of order dated June 9, 2003 indicating
Departmental  Promotion

Dircetor has accorded approval for

nt applicant to the post of ‘“Yeochnical
scalce of pay of Hs.5b600-200-10500 with

conditions mentioned

for a dircction to the rcspondents to

is digposcd of with a dircecti

consider and dispose of his 2



